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Title: The Speaker made reference to the passing away of Shri Arjun Singh, a member of the 8th and 10th Lok Sabhas and a
sitting member of Rajya Sabha.

MADAM SPEAKER: Hon. Members, I have to inform the House of the sad demise of our former colleague Shri Arjun Singh.

Shri Arjun Singh was a Member of the Eighth Lok Sabha from 1985 to 1988 and the Tenth Lok Sabha from 1991 to 1996
representing the South Delhi Parliamentary Constituency and the Satna Parliamentary Constituency of Madhya Pradesh
respectively.

Shri Singh was a sitting Member of Rajya Sabha representing the State of Madhya Pradesh.

An astute administrator, Shri Singh served as the Minister of Commerce from November, 1985 to January, 1986; Minister of
Communications from October, 1986 to February, 1988; Minister of Human Resource Development from June, 1991 to
December, 1994 and again from May, 2004 to May, 2009 in the Union Cabinet.

Shri Singh was a Member of the Madhya Pradesh Legislative Assembly from 1957 to 1985 and again from 1988 to 1991. He
held the Office of the Chief Minister of Madhya Pradesh from 1980 to 1985 and again from 1988 to 1989.

Shri Singh adorned the Office of the Governor of Punjab during 1985.

An active social and political worker, Shri Singh was the Founder President, Cosmopolitan Institute of Public Affairs, Bhopal.
He served as the Chairman of the Bharat Bhavan Trust, Bhopal.

A widely travelled person, Shri Singh was the Deputy Leader of the Indian Delegation to the World Youth Congress held in
Moscow in 1965. He represented the country at the Human Rights Seminar organized by the United Nations at Belgrade in
1970. He was the Leader of the Indian Delegation to the UNESCO Conference held at Paris in 1991.

In his demise, the country has lost an accomplished parliamentarian, able administrator and a distinguished leader.

Shri Arjun Singh passed away on 4t March, 2011 at New Delhi at the age of 80.

We deeply mourn the loss of our friend and I am sure the House would join me in conveying our condolences to the
bereaved family.

The House may now stand in silence for a short while as a mark of respect to the memory of the departed.
11.02 hrs.

The Members then stood in silence for a short while.
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At this stage, Shri Shailendra Kumar and some other Hon'ble Members came

and stood on the floor near the Table
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MADAM SPEAKER: Nothing will go on record. Please go back to your seats.
(Interruptions) €, »
MADAM SPEAKER: Nothing is going on record.
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At this stage, Shri Shailendra Kumar and some other Hon'ble Members

went back to their seats
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At this stage, Shri Shailendra Kumar and some other Hon'ble Members came

and stood on the floor near the Table

MADAM SPEAKER: Nothing will go on record, except what Shri Rewati Raman Singh says.

(Interruptions) 3€; +
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At this stage, Shri Shailendra Kumar and some other Hon'ble Members

went back to their seats



